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CP.368/2006

OA. 2675/99

Present; Sli.M.K.Bhardwai, counsel for applicants

lii OA.. ̂6 f 5/99 respondents are directed to consider tlie en2,aa,"^dent

»r
m as casual labour m prererence to freskers and outsiders. The

present CP is fired by tire coiinser for applicant contending tiiat regpoiidents

have engaged some fresher ̂ r-itlioiit considering tlie applicantO engagement

ii terms of tlie Tribunal's order.

We are of tlie vitw that al: this stage a status repoit may be called for

fi'om the respondents No.3.

Issue notice to the respondent No.3 for submission of status report,

01^ returnable witliii four weeks. list the case on ̂0 12,2006.

(Mrs.Neena Raian)
Member CA)
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20.12.2006

CP-3 68/2006

OA-2675/i9£ llO
Presenl: SIi. Yashpal proity for

•Sh. M.PI.Bhardwaj, coimse) for ffpplicaat.

.  AjspHcanCs connael is du'ected i:o lumisis coireci 3.ddress of resjjondenl bv !he

f, ,
nsxi aale. [hereafter notices oe fssued lo the respondents rate-nabls on 19.1.2007.
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Member (A)
( ftflPClKER RAJU )
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January 19,2CX)7
CP 368/2006 In OA ,2675/99 .

Present: Shri Yashpal for Shri MK BhardwaJ, counsel for applicant. ,

Correct address of the respondents be furnished by the

applicant within a week. Thereafter, notice be issued to the

respondents. List on 12.2.2007.

-Mr
( Neena Ranjan)
Member (A)
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{Shanker Raju)
Member (J)
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No.6

CP-368y'2006
OA-2675/1999

12.02.2007

Present: Ms. Priyanka Bhardwaj, proxy for Sh. M.K. Bhardwa], counsel
for petitioner.
Sh. R.N. Singh, counsel for respondents.

Learned counsel for respondents has submitted that he has not received a

copy of the Contempt Petition. Learned proxy counsel for petitioner undertakes

to supply a copy of the same to ieamed counsel for the respondents today itself.

Learned counsel for respondents seeks and is allo\wed four weeks time to

file reply.

List on 20.03.2007.

(ChitparetTo^)
iVlember(A)

/vv/

(M. Ramachandran)
Vice-Chalrman(J)
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aP.No.368/2006 -vhi
O.A.No.2675/1999

20.03.2007

Present: Shri MX. Bhardwaj, learned counsel for applicant.
Shri R.N. Singh, learned counsel for respondents.

,  Learned counsel for respondents slates that counter shall be filed during the 1 ^

course of the day. A copy of the same has been handed over to counsel for

applicant in die Coiut.

List the matter on 23.4,2007.

(V.K. AGTtoomi) (V.K BALI)
^ MSMBER (A) CliAIEMAN k
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